BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
AHMEDABAD

C.P. (1.B) No. 27/10/NCLT/AHM/2018

Coram: Hon’'ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon'ble Ms. MANORAMA KUMARI MEMBER JUDICIAL

- ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 14.02.2018

Name of the Company: Vaman Fabrics Pvt Ltd.
V/s. |
Punjab National Bank

Section of the Companies Act: Section 10 of the Insolvency and Bankruptcy
Code

S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION  SIGNATURE

1. Aajog . Dedlu Povocate C;\\/f’{)po{;i:—'—‘ W

Nipon Singaw ﬁ Y QRQSP’“’M“J'

ORDER

Learned Advocate Mr. Aayog Doshi present for Corporate Debtor/Petitioner.
Learned Advocate Mr. Vishal Dave with Learned Advocate Mr. Nipun Singhvi
present for Respondent.

Objections filed by Respondent.

Heard arguments of learned Counsel for Petitioner and learned Counsel for
Respondent.

Order reserved.

Mowes &], .
MANORAMA KUMARI Bl RAVEENDRA BABU
MEMBER JUDICIAL MEMBER JUDICIAL

Dated this the 14th day of February, 2018.



